
PASSED BY THE GOVERNOR GENERAL OF INDIA IN OOUNGIL. 

(Receiued the assent of the Oovemo~* Ge?zeral on the -2B~~d  MicTi 1W7.) 

Arb Act t~ remove doubts as to the begality of certain sentemces pmsed by tribwnals, 
called Petty Sessions Cowrts, im the North- Westerra Provinces. 

WHEREAS certain Magistrates in the North-Western Provinces of the Pre- 

Preamble. 
sidency of Fort William in Bengal have been used to sit to- 
gether in certain places in the said Provinces as a Court of 

Petty Sessions and to pass sentences in that capacity : And whereas doubts 
have been raised as to the legality of such proceedings and sentences, and it is 
expedient to remove such doubts ; It is hereby enacted az, follows :- 

1. When two or more persons authorized to exercise all or any of the 
Validity given to powers of a Magistrate sit together for the despatch of busi- 

process, Magistrates i n  Petty by ness in any place in the said Provinces, any summons, war- 
Sessions. rant or process or other proceeding, and any order, judgment, 
finding or sentence, signed by any two or more of them, shall be as valid to all 
intents and purposes as if i t  were solely signed, when the powers of one or more 

, of them are higher than the powers of the others or other of them, by such one 
of them as has, or by one of such of them as have, been invested under Section 
23 of the Code of Criminal Procedure with the highest of such powers, or, when 

I 

their powers are equal, by any one of them. 

I Sentences heretofore 2. All sentences heretofore passed by any Magistrates 
passed by Magis- sitting together in any such place as afdresaid, shall be deem- 

I 
trates in Petty Ses- 
sions, to be valid. ed to be as valid as if this Act had then been passed. 

3. It shall be lawful for the High Court of Judicature for the said Prov- Y. 

High Court may 
inces to frame rules consistent with this Act and with the 

frame rules. Code of Criminal Procedure, for the conduct of business 
transacted by Magistrates sitting together in manner aforesaid, and from time 




